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sign them. Is there any way out of
that?

Surtr MEHR CHAND KHANNA:
How can I help in the matter? The
position is this that there is an
arrangement between us and the
Pakistan Government for getting
these revenue records. In the case
of Punjab and those of Punjabi ex-
traction, including PEPSU, a large
number of records have already been
received. But in the case of Sind,
Bahawalpur, Baluchistan and the
Frontier, and also some areas in India
like Himachal Pradesh, Alwar,
Bharatpur and Rajasthan, these
records are being exchanged and we
are trying to expedite the exchange
of these records.

Sart N. R. MALKANI: In cases
where Pakistani citizens come over
to India and get a true copy of the
record of rights doe¢s our Foreign
Ministry properly countersign them?

Surt MEHR CHAND KHANNA:
I do not think there is any such
arrangement; but if a reference is
made to me I shall look into it. But
there is no such arrangement.

PROGRESS OF CONSTRUCTION WORK OF
FACTORY BUILDINGS IN THE INDUSTRIAL
EsTATE, NAINT, ALLAHABAD

*467. Surt  AMOLAKH CHAND:
Will the Minister of COMMERCE AND
INnpUsTRY be pleased to state the
progress so far made in the construc-
tion work of the factory buildings in

the Industrial Estate at Naini,
Allahabad?

Tae MINISTER or INDUSTRY
(Sarr MaNUBHAI SHAH): A state-

ment is laid on the Table of the
House.

STATEMENT

(i) Buildings.—24 factories com-
pleted in all respects Remaining 10
roofed, flooring and final touches
being done.

[ RAJYA SABHA ]
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(i) Roads.—T70 per cent. of soling
work of all roads completed. Further
work held up due to rains.

(iii) Water Supply—Tube well
completed; pump is to the fitted
order for which has been placed.

(iv) Internal Water Supply—75%
per cent. work completed.

(v) Electricity.—High tension
mains erected by the Supply Com-
pany. 75 per cent. work completed.

Serr AMOLAKH CHAND: May I
know, Sir, if all the factories, that is,
34, have been allotted to applicants;
and, if so, by when the factories will
begin to work? And how many per-
sons. will be employed therein?

Surr MANUBHAI SHAH: After the
24 factories were constructed in
Allahabad, we issued a public notice
inviting the entrepreneurs to get
these allotments. Unfortunately, they
found that the rents that we had
fixed were high and so very few
applications came in. So, we have
reduced the rent and we have
readvertised and we hope by Sep-
tember, within a month, the allot-
ments will be finalised.

SHrr AMOLAKH CHAND: May 1
know what types of industries will
be put up there?

Surr MANUBHAI SHAH: General-
ly we encourage engineering indus-
tries and those which are viable to
the small sector.

Sarr AMOLAKH CHAND: May I
know if more land is being acquired
there to build houses for workers?

Surr MANUBHAI SHAH: Sir,
these 35 factories have first got to be
occupied. We have also spent a very
considerable amount of money and
till that becomes productive, we have
no other programme. But once these
get occupied, I can assure the hon.
Membher that we shall look into the
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details of the nature of houses that
are required for the labour there.

Surt AMOLAKH CHAND: May I
know what are the other industries
in U, P. and what is the arrangement
made therefor?

Surr MANUBHAI SHAH: The
question on the pad refers to the two
estates that are run by the Govern-
ment of India. But if the hon. Mem-
ber is also interested in other estates
in U. P, I would say that we have
sanctioned five estates.
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AMBAR YARN

*468. SurimaTl SAVITRY DEVI
NIGAM: Will the Minister of Com-
MERCE AND INDUSTRY be pleased to
state:

(a) the number of handloom wea-
vers who have agreed to use Ambar
yvarn (Statewise); and

(b) the quantity of Ambar yarn
which was consumed by weavers in
the year 1956-57?

Tue MINISTER or COMMERCE
(Serr N. KANUNGO): (a) About
6,000. The Statewise distribution is
not available,

(b) 470,000 1bs.
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